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Year 02552025
1, A&H LRSS meg}@\ son/daughter/wife of {33 4. AR Vi dhows Sebhoy
g6t A years, belonging to D ihsat Aclham. .Q(L%F\O\
service and presently working aOASgbg, {—q,m."“ $"‘~<'HC9V\ (?lx;h S N
give hereln below the details of the assets (immovable, movable, bank balance, ctc.) of
myself, my spouse and dependants®:
A. Detalls of movable pssets
iz (Assets In joint name Indicating the extent of Joint ownershlp will alsa have to be
e ; given)
5r, Geseription Self | Spouse Dependant-1 | Dependant-2z | Dependant- 3"’
Ho. Name(S) Namea Name Etc, Name
(i) | Cash : ‘
ASepco NAsee | V3 e | \NMEO
(i) | Deposits in )
Banks, Financial
Institutions And 0@ 0 \
Mon-Banking o o) ) :
Financial P o? t\5‘]\\ QX\
Companies \7! J_ f\;"
b4\ it SRR - R el
jirq‘;_,; (iil) | Bonds, ! _ ! /
T A Debentures and ;
11 1 Shares in i
companies X 1
(Iv) | Other financial Tl ket T e R 2
Institutians, \ \
NSS, Postal 05‘ - A N
Savings, LIC $\\ N\ v
“Policias, etc 1 1
(v} | Matar Vehicles SR
(detalls of .N_a*aif ; \X\'\ R;\\ rN\\
make, etc. DA NN Y
» ete) <N wfx}é\} |
(vl) | Jewellery (give
: details of 3?— R"O \ X
weight and . e oc, G&N ; @J\‘a
value) ,\x\\ W
AR
(vll) | Other assets, b ;
such as values N N o
.| of clatms / (3\§\ N %‘ g?i*\
interesis J

Note: Value of Bonds / shares / Debentures as per the fatest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed

companies should be given.
* Dependant here means & person substantially dependent on the income of the

employee,




B. ta £
[Note: properties in joint ownership indicating the extent of joint ownership vdll
also have to be indicated] . i
Bescription “Self ! Spousc Dependant-1 ‘ Dependant-2 Dependant=3
Name(S) | Name HName Bic. Nama

sr.
No.
(1)

Agricultural Land

- Location(s)

- Survey number(s)

- Extent (Total
measurement)
-Cyrrent market value

Non-Agricultural Land

- Location(s)

- Survey aumber(s)

- Extent (Totai

measurement)

-Current market value
Bulldings (Commercial
and residential)
Location(s)

- Survey /door
number(s})

- Extent (Tota!

| measurement)

- Current market

value
Houses / Apartments,
etc.

- Locatlon(s)

- Survey fdoor
number(s)

- Extent (Total
measurement)

- Current market

value

(v) | Others (such 8s

v ‘ =
interest in propert !
(2) 14glv abitities / overdues f0 public fin

institutions and gove
[Note : Please g
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e herein below the details of my i ancial

rnment dues:-

lve separate details for each item)

Sr. Descripton Hame & eddress ef Bank / Amount autstanding as
Neo. Financtal Institutions{s) / G rraansesrasseninaneist
DeEartment (=)

PARCISSE

(a) (i) Loans from Banks — g -\ |0, £00CE
(i1} Loans from financial )
institutions e i) o |

(i) Government Dues: : :
(a) dues to departments \ \ N\\
| dealing with government A

accommodation

(b) dues to depa rtments
dealing with supply of

| water af
(c) dues to departments
dealing with supply of
electricity ;

N

N

Bl B R




(d) dues to departments ]
dealing with telephones N ‘\ N”‘ l
(e) dues to departments
dealing with government

transport (including NL‘ Nl\

© . aircraft and helicopters) NSO e =

(Fy Other dues, If any (N\\‘ﬁ - Q\\\\

(b) (1) Income Tax including

surcharge [Also indicate ] ;
the assgss:['nent year upto P{_\N (NO .&:M PK b ] S , 2
i which Income Tax Return 239 3
| flled. Glve also Permanent
Account Number (PAN)]
(i) Wealth Tax [Also
Indicate the assessment i
year upto which Wealth Q\‘ L\ N\'
Tax retucn filed.]
(lii) Sales Tax [Only in
case of proprietary Nl\ Q\h\
_business]
(iv) Property Tex

€ Personal Detall

GPF/CPF/PRAN No.  :- '“” DD A3 420 3FF [
Gender - (M ] me

Date of Birth 2o [v 2=t A ]6|5 | oommmmw
Cl G T

- ass/Group 3 (A/B/C) -

Cadre by

[ Riheow” vebom Sa ko
(Full Name e.g. B.A.S.-Bihar Administrative Service,

6.5.S.- Bihar Secretarlat Service etc.)

Home District i [ PQ‘]N A ' J

I hereby declare that the above details are true to the best of my
knowledge and belief.
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Kame of Emp1oyee%‘d \TES “\ K\ﬂ wL M
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place:...2 ATTRLEN, Deslgnationx%ém%m%ﬁ%ﬁhjﬁﬂ\.fbg* sl
pate:...\0\.0 D’k.?ﬂ»ﬁ)/(ﬁ Department @‘m haws V. \_olb\q/\/\ : S‘Lts(’_e‘

Note: Pleasc sign each page of the declaration. Asset declaration form
must be In A4 size white paper with computer typed (single side)
in prescribed format.



